| |
INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES, MUMBAI

CONSOI;IDATE__D CAUSE I;IST OF SA/MA/PART HEARD MATTERS/ CLARIFICATION/ SPECIAL

BENCH/ THIRD MEMBER/PRONOUNCEMENT FOR FRIDAY 04.09.2026

I Before S/Shri Saktijit Dey, VP & G M Doss, AM

COURT ROOM NO. ( 2}

1

2

W

S

9

—

— 0 30 e w N

| SA (11’?‘;/;\;2 i?M/éG) Govérnment of Sinthpore /- i
SA (11’?3&/ S%QQS? Mja4)  SmertCube India Pyt Lid. H/- ’
SA égi/ 71‘% %?M/zé) Pradeep H Raheja | smc/- |

The F;ollpwing_ Cases fixed on 04.09.2026 (i.e. Friday) are adjourned to 11.09.2026 .

on 125/M/26
(ITA 8400/M/26)
ITA 8288/M/25
ITA 6719/M/24
ITA 1799/M/25
ITA 7109/M/25

MA 245/M/26

Hement Shrivastava:

Ravi Dilip Waghela

St. Thomas Church
ITA 4707/M/25 Ashok Hiremath (fo

R ele} 229/M/25 ~ Ashok Hiremath {fo
5 ITA 7365 to 7371/M/25 Sharad Jedaji Shet}

Chandra Prakash Jain
" Power Stores E Commerce Pvt. Ltd. {for clarificati

SMC/-

c/-

J/-

(for clarification) D/-

Divya Shakti Real Estate Pvt .Ltd., {for clarificatiotr  D/-
| : E/JM

L' clarification) A/-

r clarification) Af-

nia (for compliance) G/-
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Assistant Registrar
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